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~ DATE OF ORDER : 24.8.98

{

‘éETWEEN H

P, Praveem Kumar -

... Applicant(s)

A IND

}. The Gcgeral Mamager

‘ Ordimance Factery
Ministry of Defence

| Eddumylaram (Vill, & P.O,)

- Medak Dist, |

24 ~ ‘The Dist. Employmemt Officer

Medak Dist, Empleymeat Exchange

Sangareddy
/

oo Reépondentﬂ

Counsel for the Applicant - Shri K. Nigelwaré Reddy
Counsel for the Respondents - Shri Vv, Vimed Xumar
Counsel for the State of A,Py, ~ - Shri P, Naveen Rao
Coram 3
The Hon'ble Justice Shri D.H. Nasir =~ = Vice Chairman
The Hon'ble Shri H. Rajendra Prasad ~ Member (&)

(Order per Hon'ble Shri H. Rajendra'Praséd, Member (&))




(#raer per Hon'ble Shri H. Rajendra Prasad, Mcmber (A))

Raddy '
Heard ¥®g/Shri K. Nageswara / for the Applicant(s),

Shri/fse V. Vined Kumar for the Respondents and Shri

P.| Naveen Rao for the State of A, D

The orders passed by this Tribunal today in 0.3,

No. 987/96 shall be complied with in this 0.A. as well.

-

_L A copy of the orders pasced in O.A NOW 987/96

11 be kept on record of thls file and also supplled
to

' the Reopondents 70 fac:._lltate further action.
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(Hy Rajendra Prasad)

I\‘{ember (a)
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(D.H. Nasir)
Vice Chairman

DICTATED IN OPEN COURT
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k%ﬁlﬂaﬁivffg
. - r—— ] - )
ooels_ ’ s -

-y




0.A,596/97

To
1.

Ze

3.
4s
5.
6.
7.

The General Manager,

Ordinance Factory, Min.oflefence,
Eddumail aram (Vill & PO)

Medak Dist.

The

Dist.Employment Cfficer,

Medak Dist.Employment Excheange, Sangareddy.

One
one
Cne
one

Cne

copy to Mr, K.Mageswar Reddy, Advocate, CAl.Hyd,.

copy to Mr.V.Vinod Kumar, Addl.cGSC, CAT.Hyd,.

copy to Mr.P.Naveen Rao, Spl.Counsel for A.P.Govt.CAT.Hyd.
copy to HHRP.M.(A) CAT.Hyd.

copy to DR(A) CAT.Hyd.

8.0ne spare copye.
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THE HOW' BLE MR.JUSTICE D.H.IASIR:® .
VICE=CHATL RMAS
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THG HOW! BLE MR.HJEAJEUDRA FRASADIM(L)

DALED:?LK-—B/ ~1598,

QORDER ’JUDB{%IT

in

SPEREAE .gc(b 4

T PR P S e

Tekolloe - . (WP )

Admitled and Interim directions

issued ;

!

Dismikbsed as withdrawn.

Dismissed for Default.

Ordered,/Reijected. 1

No prder as to costs.






